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Title : Need to bring forth a legislation providing for ownership rights to Addvasis on forest land.
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MR. DEPUTY-SPEAKER : Shri Hemlal Murmu — not present.
Shri M.P. Veerendra Kumar to speak now.
... (Interruptions)

MR. DEPUTY-SPEAKER : Nothing should go on record except the speech of Shri Veerendra
Kumar.

(Interruptions)*



